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average, through an employment oriented growth strategy
supplemented by special employment programmes such
as IRDP, TRYSEM, JRY, NRY, EAS, PMRY etc.

Distribution of Surplus Land to Farmers
1180. DR. CHINTA MOHAN:
SHRI NAWAL KISHORE RAL:

Will the Minister of RURAL AREAS AND
EMPLOYMENT be pleased to state:

(a) whether a large area of surplus land is lying for
distribution among the poor farmers in the country after”
fixing the land ceiling;

(b) if so, the estimated total area of such land;

(c) the area of land opt.of it under litigation in different
courts;

{d) whether the Government have taken any action
for early settlement of these disputes; and

(e) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
RURAL AREAS AND EMPLOYMENT (DEPARTMENT OF
RURAL DEVELOPMENT) (SHRI UTTAMBHAI HARJIBHAI
PATEL): (a) and (b),.Yes, Sir. As per reports received from
the States/UTs till date, total quantum of ceiling surplus
land pending distribution in the entire country is 2222609
acres.

(c) Out of the aforesaid quantum of land, land held
under litigation in different courts are as below:

(i) Under Supreme Court - 61776 acres;
(i) Under High Courts - 396268,
(i) Under Revenue Courts - 375013 acres.

(d) and (e). The Central Government have advised
the State Governments to set up land tribunals under
Article 323-B of the Constitution and requested respective
High Courts to set up Special Benches for expenditious
disposal of litigation cases.

[Engligh]
' Rural Electrification
1181. SHR!I PHOOL CHAND VERMA:
SHRI AMAR ROYPRADHAN:
SHRI SOBHANADREESWARA RAO VADDE:

Will the Minister of POWER be pleased to state:
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(a) the financial assistance provided for rural
electrification during 1994-95, State-wise;

(b) whether any proposals have been received from
respective States to Increase the allocated amount during

last two years;

(c) whether the Government have agreed to their
requests, if not the reasons therefor;

(d) the number of villages electrified during the last
three years under Rural Electrification Programme, State-
wise;

(e) the total number of villages in the country at
present, where electricity is not available;

() whether the Government have formulated any
time bound scheme/programme for electrification of all
villages;

(9) if so, the details thereof, State-wise; and
(h) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
POWER (SHRIMATI URMILABEN CHIMANBHAI PATEL):
(a) State-wise details of the financial assistance provided
by Rural Electrification Corporation during 1994-95 and
1995-96 upto October, 1995 is indicated in the enclosed
Statement-l.

(b) and (c). Ministry of Power have received two
requests from Uttar Pradesh and Assam Governments for
enhanced financial assistance for village electrification and
Kutir Jyoti Programme respectively. While Government has
agreed to an increased budgetary allocation for the Kutir
Jyoti programme in the country from Rs. 5 crores to Rs.
25 crores in 1995-96, U.P. Government's request could not
be acceded to due to financial constraints and heavy
overdues of UPSEB. "

(d) Statewise details of villages electrified during the
last three years under rural electrification programme is
indicated in the enclosed Statement-il.

{e) As on 31.3.1995, there were 84,056 unelectrified
villages in the country.

(f) to (h). Rural Electrification is a continuing process.
The targets for rural electrification programme are fixed by
the Planning Commission on an annual basis in consultation
with State Electricity Boards, keeping in view of the overali
availability of resources and the proposals received from

. the State Electricity Boards.
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STATEMENT- ‘ STATEMENT-II
Statewise allocation of fund and loan amount released Villages Electrified* in the country in the last three years
by REC for rural electrification during 1994-95 and viz. 1992-93, 1993-94 and 1994-95 under Rural
1995-96 (upto 31.10.95) (Provisional) Electrification Programme. :
Rs. in crores S. No. States Villages electrified during
S. States 1994-95 1995-96  1992-93 1993-94 1994-95
No. . : Allocation Allocation ’
Disbursement  Disbursment 1. Arunachal Pradesh 134 80 310
as on 31.10.95
2. Assam 17 14 170
1. Andhra Pradesh 73.73 13221 59.15 37.24 .
3. Bihar 258 205 59
2. Arunachal Pradesh 5.50 27.79 11.25 514 N
3. Assam 725 36.00 36.25 - “ ,'.Jammu & Kashmir > s >
4. Bihar 475 5.88 *16.00 } 5. Madhya Pradesh 605 751 1019
5. Delhi 100 000 025 - 6. Manipur 60 - 85 4
6. Gujarat 43.82 44.09 46.40 20.00 ) 7. Meghalaya 69 23 Nil
7. Goa 025  0.00 - « 8. Mizoram 50 50 65
8. Haryana 1416 1598 14.80  4.09 9 Orissa 200 226 223
-9. Himachal Pradesh 6.00 13.07 12.00 0.90 10. Rajasthan 689 711 699
10. Jammu & Kashmir 4.00 - 9.26 13.62 1.53 .
11. Tripura 200 200 150
11. Karnataka 15.00 50.04 4575 36.37
12. Uttar Pradesh 947 650 428
12. Kerala 8.00 15.97 27.80 16.45
13. Madhya Pradesh  53.00 161.58 62.00 12.33 13. West Bengal 435 331 310
14. Maharashtra 62.54 9299 6230 50.00 : TOTAL (STATES) 3669 3352 3554
15 M‘a nipur 10.40 7.09 8386 ) * including State Plan.
16. Meghalaya 6.25 - 974 -
y Repair of Bridges
17. Mizoram 7.70 8.19 7.40 0.51
. . 1182. SHR!I AMAR ROYPRADHAN: Will the Minister
18. Nagaland 150 011 125 - of SURFACE TRANSPORT be pleased to state:
19. Orissa 25.00 17.00 18.60 - . . . .
. (a) the expenditure incurred on repair of bridges on
20. Punjab 14.00  24.97 13.00  3.60 National Highways during the period April 1, 1995 to
21. Rajasthan 6493 77.04 7220 10.24 October 31, 1995. State-wise; and
22. Sikkim 1.00 030 0.50 - (b) the expenditure likely to be incurred for the said
23 Tamil Nadu 5282 77.79 47.44 1556 purpose particularly in respect of West Bengal and other -
. North Eastern States?
24. Tripura 11.25 6.48 6.25 1.16
25. Uttar pradesh 108.00 9253 92.42 A THE MINISTER OF STATE OF THE MINISTRY OF
SURFACE TRANSPORT (SHR! M. RAJASEKARA
26. West Bengal 21.00  20.89 31.60 ) MURTHY) : (a) and (b) A statement of release of funds is
27 *Other MMH/ 87.00 90.72 87.00 0.35 enclosed.
OECF/COP/Kutirjyoti/etc.
TOTAL 709.85 1027.97 804.83 215.47

* Disbursement included in State





